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Sub:Factual& Action Taken report in compliance of Hon’ble NGT order
dated 05/01/2024 inthe matter of OA 01/2024 (CZ) of Col. Vijay Kumar
SehgalVs.StateofMadhya Pradesh &Ors.

Hon’ble NGT vide order dated 05/01/2024 issued following instructions
inthe matter of OA 01/2024(CZ)of Col. Vijay Kumar SehgalVs. StateofMadhya
Pradesh &Ors.:

“10. We deem it just and proper to call a report on the matter in issue, in
present application, from a Joint Committee consisting of:-

(i) One representative from the Collector, Bhopal (M.P.)

(if) (ii) One representative from the State Pollution Control Board,
(M.P.)

11. The Committee is directed to visit the place and submit the factual and
action taken report with detail records within four weeks. The State PCB
will be the nodal agency for coordination and logistic support.

12. Applicant is directed to supply the required documents and copy of the
application to the committee and respondents within a week and after
compliance of service, the applicant has to submit an affidavit that the
notice and copy of the application have been served on the committee
and respondents.

Accordingly, in compliance of the Hon’ble NGT,order dated 05/01/2024, the
Joint Committee comprising offollowing officials from concern departments
hasbeen constituted, the details ofwhich are asunder:

1. ShriAman Mishra, SDM, City Circle, Bhopal, representative from the
Collector, Bhopal (M.P.)

2. Shri A.K. Bisen, Executive Engineer, MPPCB, Bhopal, representative



from the State Pollution Control Board, (M.P.)

Apart from the above officials, namely ShriAkhilesh Sharma, A.E. (C),
Regional office, MPPCB, Bhopal, ShriPremShukla, Chief Administrative Officer
of Bharat Bhawan, Shyamla Hills, Bhopal were present during the site visit. The
petitioner Col. Vijay Kumar Sehgal was also present at the time of Joint
Committee inspection.

The Joint Committee reviewed the petition which includes,the foliage and
trees in the subject vacant jungle land has been razed to the ground with scant
respect to the environment norms by contractor and labourers of Bharat Bhawan,
Bhopal. The contractor and labourers of Bharat Bhawan, Bhopal have done
construction activity within 50 meters of the Upper Lake, Bhopal and also sewage
system of the neighboring residence has been broken after boundary wall was
being erected there.

The officials of the Joint Committeeon dated 31/01/2024 visited the site near
Bharat Bhawan, Bhopal.The Geographical location, photographs and visual
observations were recorded during inspection. The photographs are enclosed as
Annexure- 1.

Field Observation:

During inspection, the Joint Committee visited the site behind Bharat
Bhawan, Bhopal. The detail observations during the inspection as under:-

1. Bharat Bhawan, Bhopal is situated at J. SwaminathanMarg,
ShyamlaHills, near Upper Lake, Bhopal which is spread in 06 Acre land,
various Art Galleries are there.

2. Bharat Bhawan is Multi Art Centre set up to create interactive proximity
between the verbal, visual and performing arts.Bharat Bhawan, Bhopal
established in 1982 and financed by Govt. of Madhya Pradesh and run by
an Autonomous Trust.

3. Bharat Bhawan, Bhopal has proposed Kalagram behind its present
location in 1.05 acre land out of 13.05 acre landat khasra number 1396.
Land document provided by CAO, Bharat Bhawan, Bhopalduring
inspection is enclosed as Annexure-02.



4. The construction work ofproposed Kalagramis initiated by Bhopal
Municipal Corporation through its Contractor.

5. The kitchen, garden area of petitioner adjoining to his residence covered
with boundary wallwhich was damaged by the BMC contractor to
initiated work of Kalagram. The damaged boundary wall found rebuilt by
the BMC contractor of Bharat Bhawan, Bhopal. No damage of trees
inside kitchen garden noticed during inspection.

6. Under Kalagram project the existing old boundary wall in the back side
of Bharat Bhawan, Bhopal which is within 50 meter from Upper Lake,
Bhopal is strengthened and its height raised to on an average approx 06
feet.

7. The BMC contractor initiated construction activity of Kalagram, cleaned
the allottedareaby using JCB machine, in cleaning and leveling of the
area which is mostly rocky, the manhole and sewer line of petitioner and
his neighbourgot damaged. At the time of inspection small quantity of
sewage found seeping from damaged manhole in the land behind
petitioner’s residence. No discharge of effluent found in Upper Lake,
Bhopal.

8. CAOQ, Bharat Bhawan, Bhopal issued a request letter on dated 13/12/2023
to Commissioner, Municipal Corporation, Bhopal to direct concerned
officials of BMC for providing estimate of sewage and drainage network
of Bharat Bhawan work of sewage network. Copy of letter is enclosed as
Annexure-03.

9. On comparing latest google map and last updated google map dated
09/05/2023, the area behind Bharat Bhawan, Bhopal allotted for
Kalagram, showing no major difference in topography.Google map is
enclosed as Annexure-04. No cutting or uprooting of trees found during
inspection.

Action Taken by MPPCB

1. MPPCB, Bhopal has issued vide letter dated 02/02/2024 to
Commissioner, Bhopal Municipal Corporation to direct concerned officer
for providing connection of sewage line of petitioner and his neighbor



with the underground sewage network of Bhopal Municipal
Corporationin Bharat Bhawan area. Letter is enclosed in Annexure-05.

Recommendation:

1. Bharat Bhawan Management shall develop proposed Kalagram as per Bhoj
Wetland Rule 2017 and obtain necessary permission from concern
departments.

G 2

-

A.K. Bisen Aman Mishra
Executive Engineer SDM, City Circle,
Bhopal

MPPCB, Bhopal



Annexure-01

Inspection Photographs in the matter of OA 01-2024 (C2)

ELongmuie
iElevation:

uracy: 9.2 m
Time: 31-01-2024 15:17

Proposed Kalagram Site






Boundary Wall of Bharat Bhawan
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Annexure-04

Google Earth Map of Kalagram Project Site
Latest Google Image
Upper Lake b ‘
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Google Imagery Date: 09/05/2023

Upper Lake

17



Annexure-05

== 9 LiFE &g srafer o=
N '\f‘/) Envranent Hey m Wﬂ]’ W ﬁ AT T
gfaRor R, §—5,3R%T BicHL AT

Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com
ﬁiﬂi'ﬂio?}y / &1 / uf=EY / 2024 ArE, RAF 52/ /2024

wfay,

ST, .
TR aifew
TS q9 <A
LR AC A MR 3
Ao (\FH) |

- ART a9 g Raha 5 o @ soiam @ fofo F s 99 @
d AW AEA B TR A WRew AR ¥ @ a6l

EH— A USHT BRT AfeRT &y @, 1,/2024 Wuie. (o favm AR
RiTe fawg 7y, A 9 3) @ It URa IRY f&Hi® 05.01.2024
B Hae Wi e {6 31.01.2024 |

SRIT Rvaiaia oa & 5 dgen afRift grr we e fR=ia 31.01.
2024 B far mar| e wran T & Ra 9am | sonum Pl R e grn fean
T YET ¥ | Bl UM B ARG gRT Hdfed 9 B I 1§ dafeT @ IRM TR fam
ERT Frgam srgaer o R AR @ ¥aq @ 98 & 9 A fed 39 ga 7 daw
e gfd B9 ¥ TR 1d 399 WS W B e 1 90 Fen a™ B g
R 8 @8 e |

ara: AT R ? f6 wata sfeRal 1 aftnr ¥ @@ &1 wala
FY U9 W FAeH YRA WA a3 R deR IReve WiEaw oA ¥ Sied g
FrEfT F &1 P | USO A TAONEL B N dfda 8| qrel gAa
faties 05.02.2024 @ Fraa &1
e ®: — TAeid) gRT Wik Akw f&=i® 05.01.2024 |

N— (gorer )
& e

ymAls )5 /8@ /vfAar/ 2024 qo|, RAE 02/02. /2024
wfafafd: —
1. o waw T, sefenr I (RS were) TR P, AuE, @ R qeeef
Haeas PRAE &g Wi |
(qrs‘mgmﬁ

. A &En IReN

18




	Sub:Factual& Action Taken report in compliance of Hon’ble NGT order dated 05/01/2024 inthe matter of OA 01/2024 (CZ) of Col. Vijay Kumar SehgalVs.StateofMadhya Pradesh &Ors.

